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The Resolution was, by leave, withdrawn.

RESOLUTION RE, STEEPLYRISING
PRICES OF ESSENTIAL
COMMODITIES AND THE NEED TO
STRENGTHEN PUBLIC
DISTRIBUTION SYSTEM.

SHRI KHAGEN DAS (Tripur:.):
Madam, Deputy Chairman, I beg to
move the following Resolution:

"That this Hosue disapproves the totiil
in action of the Government in tackling
the very sharp rise in the prices of
essential commodities like cereals,
vegetables, edible oils, etc., and urges
upon the Government to immediately
intervene to roll back the prices of
essential commodities and strengthen the
public distribuiton system to protect
particularly the economically vulnerable
sections of the society."

Madam, at the outset I want to say that
when the devastating fire, engulfs the
markets, big or small, in rural and urban areas
throughout the lenght and breadth of the
country because of skyrocketing of prices of
essential commodities and when crores and
crores of people eliving below the poverty
line are languishing,...

the BJP led Gvoernment like King Nero—
we all know that while Rome was burning
King Nero was playing with flute—is also
busy in playing with flute. {1 forg? ag @
STIITIT, A9, AT 3R S e 8, S &l

THE DEPUTY CHAIRMAN: Please don't
take the names of those who are not Members
of this House. Neither Ms. Mamata Banerjee
nor Ms. Jayalaiitha nor even Samata are
members of this House.

SHRI KHAGEN DAS: I stand corrected.

THE DEPUTY CHAIRMAN: You refer to
political parties, not to those who are not
Members of this House.

[17 JULY,1998)

the Need to Stengthen 282
Public Distribution System

oft @9 SR S b U BT HE-H9H
B P forg

The Government is playing a dangerous
game with the lives of common people. They
have no concern for the people or for the
country—Iet the country go to hell. Their only
concern is how to continue in power for some
days at the expense of the millions and
millions of people. They must see the writing
on the wall. Those who deceive people and
betray people, are not tolerated or are not
spared by people. This is the lesson of history.
It is indeed a national tragedy that while the
prices of essential commodities and items
which arc required for daily nse are increasing
by leaps and bounds, the Government has
been totally indifferent towards the miseries
and intolerable hardships faced by the people.
Actually, ‘indifferent’ is not the right
expression. The Government had adopted a
policy of masterly inactivity because it is the
traders who are benefited out of the price-rice.
The whole nation know the relation of the
ruling party with the trading community. It is
an established fact that farmers or producers
are not benefited out of the price-rise. All the
benefit is being pocketed by middlemen. It is
not my intention to waste the time of the
House by mentioning statistical details about
the price-rise. But some of the figures
available with me are so startling that the
mention of them becomes imperative. The
annual rate of inflation has shot up to 7 per
cent to reach 70 weeks high of 7.41 per cent,
for the week ending 27 June. As per Govern-
ment's admission, the prices of primary food
articles have risen by 9.72 per cent while that
of vegetables have risen by 54.95 per cent.
These statistical details, however, are not
reflective of the actual ground situation.

I would just mention the price of some of the
items of common use before the Budget and
after the Budget. The price of onion was Rs. 6
per kg before the Budget, and it is Rs. 20 per
kg. after the Budget. The price of potato was
Rs. 8
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and per kg. and now it is Rs. 12 per kg. The
tomato was Rs. 8 per kg., and now it is Rs. 30
per kg. The price of lemon was Rs. 25 per kg.,
and now it is Rs. 70 per kg. The price of tea
was Rs. 176 per kg., and now it is Rs. 190 per
kg. The price of chicken was Rs. 75 per kg.,
and now it is Rs. 90 per kg. The price of
cooking oil was Rs. 46 per kg,, and now it is
Rs. 60 per kg. The price of rajma was Rs. 28
per kg., and now it is Rs. 35 per kg. The price
of banana was Rs. 12 per dozen, and now it is
Rs. 30 per dozen. Madam, the plight of the
common people can be very much understood
from these prices. The poor and the middle-
class people have been forced to give up their
daily items of essential commodities on
account of this price rise. There are reports of
starvation from various parts of the country
and under-nourishment is an estab-fished fact.
Another anguishing factor behind this price
rise is its timing. 1997-98, was characterised
by an overall price stability and the year
ended with an inflation rate of just five per
cent. The inflation rate started going up with
the assumption of the power of the new
Government. I would like to quote from the
monthly review of the Indian economy
prepared by the Centre for Monitoring Indian
Economy. I quote; "Market reports indicate
the rise in prices of food articles in April,
1998. During the first week of April, the
inflation was 4.7 per cent, and in the second
week this has risen to 5.03 per cent. The, rate
is rising steadily from the third week of
April." In actual terms, the inflation is even
higher than 7.41 per cent as indicated in the
Government's report. The reasons for this
nation-wide spiralling of prices are maify. The
Railway Budget and the General Budget have
a direct bearing on the prices of essential
commodities. The anti-people policies of the
Government have been vindicated. Then the
increase of passenger fares and reorganisation
of tariff on some selected goods had serious
reprecussions on the prices of essential
commodities. Then comes various other
factors like the Pokharan tests putting
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pressure of huge expenditure on the market,
the devolution of money immediately after the
bomb blasts at Pokharan, the economic
sanctions. against the country, the increase of
indirect taxes, the increase of excise duty
instead of increasing taxes on imported goods
and the artificial crisis of essential
commodities  created by  speculators,
middlemen, black-marketeers and hoarders. I
ask: How can the Government explain the
manner in which crores of rupees were looted
by increasing the petroleum prices for a day?

4.00 P.M.

Dr. Ramesh Chand of National Centre for
Agricultural Economics and Policy Research
told the Outlook’ "The combination of an
eight per cent levy of Excise Duty on
packaged tea, butter, meat and blended tea in
the Budget the attempt to embark on export
liberalisation without import liberalisation
which removed all restrictions on exports:
lack of reforms in agriculture sector and
quantify restrictions and decanalisation of
goods like onion have resulted in a shortage."

Dr. S.R. Kalsi of Indian Meteorological
Departnient said, "While the monsoon cannot
be blamed for the rise in vegetable prices, as
it has been normal, a severe winter did have
some effect on yields of crops like potatoes,
onions, mangoes and tomatoes. Yet, except
for mango, it was not significant enough to
push prices this high."

It is said that there is hardly any shortfall in
the vegetable production, save for the minor
seasonal fall which is there every year. The
Government's arguments citing this reason
may enthuse its cadre which naturally give up
its favourite vegetables and other essential
items. The people at large will never forgive
the Government and the Prime Minister who
snatches milk from their children and make
their food unattainable.

It is crystal clear, after the BJP'
Government took over there has been an all-
round increase in all retail prices ofessential
commodities, be it wheat, rice.
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pulses or cereals. Vegetables being the
commodity of daily use, their prices have
risen miserably. Madam, this price rise has
been absolutely unbearable for the farmers.

[The Vice-Chairman (Shri Sanatan Bisi)  in
the Chair]

The Government has itself admitted in
Parliament that 395 farmers have committed
suicide. On the one hand, the prices of all
essential commodities, agricultural inputs
have increased due to which the farmers are
unable to buy good quality seeds, fertilisers,
etc. On the other hand, the prices of all
essential commodities have increased beyond
their means.

It is well-known that prices are linked with
Government policy. The Government is
expected to monitor prices and intervene in
cases of shortages either by resorting to
imports or by taking stringent measures
against the hoarders and black-marketers.
But, they are now a mute spectator. Why and
what for? This is my question.

The public revolt on the price rise of
essential commodities has already begun
throughout the country. On 14th July, a
nation-wide demonstration was held against
the anti-people policy of the Goverimient at
the call of 'Jatiya Manch'—a platform of 56
mass organisations in Calcutta. In Calcutta,
braving torrential rains, thousands of people
took part in the demonstrations. If the
Government expects people to tolerate
hunger, it is living in a fool's paradise. This
Government has no right to play with the lives
of crores of hard working and economically
exploited sections of the people to benefit a
handful of exploiters and common criminals.
Still, there is time. The Government must
mend its ways for the cause of the common
people. The Public Distribution System must
be strengthened to protect economically
vulnerable sections of the society. The Public
Distribution System can function well only if
the Government wants to do it. Our farmers
are not to be blamed for the non-functioning
of the PDS. In fact,
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procurement of both rice and wheat is higher
in 1997-98 than it was in 1996-97. I see no
reason why the Central Government should
not provide all essential commodities at
subsidised rates throughout the country. This
has been our consistent demand. It is time the
Government gives us a clear answer on this.
Considering the gravity of the situation, I
would urge upon the Government to act in the
matter without any further delay.

We demand, that the Government must
directly intervene and take effective measures
to control prices immediately and this is
number one. Two, the main thrust of this
measure should be to protect the weaker
sections who are already on the brink of
stai"vation. Merely leaving prices where they
are is not enough. TTiey must be rolled back
to pre-Budget levels at least. Three, fourteen
essential commodities must be distributed
through the Public Distribution System at
subsidised rates throughout the country. Four,
the TPDS for the people below the poverty-
line should be implemented vigorously and
provide a minimum of 20 kg. foodgrains
instead of 10 kg. per family per month at
about half the Central issue prices, and the
last, conduct immediate raids on godowns of
hoarders, speculators, and black-marketeers
and bring miscreants to oook. With these
words, I move the Resolution.

I again say that it is a national problem
which needs to be addressed with a sense of
urgency. I want to mention one thing, Mr.
Vice-Chairman, Sir. The other day when the
House was discussing functioning of the
Ministry of External Affairs, in the course of
the discussion, some Members referred to
Pokhran issue and its fallout on the economic
front. They mentioned sharp rise of prices of
essential commodities. There are more than
50% people below the poverty-line. We are
the first in the world with regard to illiteracy.
It is unfortunate that some Memoers were
renshing. So, it is my humble submission to
my colleagues because it is a national issue.



287 Resolution Re.

Steeplyrising  Prices of Essential
Commodities and

The majority of the people are affected. I
hope all my colleagues will support this
resolution for the greater cause of the
common people in the country. Thank you.

The question was proposed.

SHRI JOHN F. FERNANDES (Goa): Mr.
Vice-Chairman, Sir, I think it was appropriate
for the Finance Minister to be present in the
House because we are talking of price rise
and this is a mechanism which is controlled
by the Finance
Ministry......... (Interruptions)... 1 am not
objecting to the presence of the Agriculture
Minister. But, I do not think that we arc
discussing a situation arising out of any
drought or floods. Sir, we have plenty and this
artificial shortage has been created by the free
market economy. The Government has totally
and miserably failed. The hon. Member, Mr.
Das, has mentioned about cereals, vegetables,
edible oils etc. The other day the hon. Finance
Minister, Shri  Yashwant Sinha, was
mentioning that he had not increased the
prices of commodities through the Budget.
So, why should we question it? He is on
record. I read it in the Press. Sir, we are
talking of free market economy. This
Government is a champion of that economy. I
have no grudge against it. They should do it
because finally the country has to prosper
economically and march ahead. But, they
have to see that we protect the interests of the
60 per cent people of the country who are
living below the poverty line and take only
one meal per day or even none. For that
purpose, we started the Public Distribution
System so that the people are able to get
foodgrains and other essential commodities.
This Government claims to be the champion
of the poor people. Every political party does
it. But, we have seen that previously under
ESMA the black-marketeers were supposed to
be imprisoned for seven years. When this
Government came to power, they reduced it
two years through an Ordinance. So, you can
well see the intention of this Government to
control
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the prices, hoarding and black-marketing. We
are not suffering in this country because of
poverty. We have plenty. We have poverty
because of this shortage. The point is that we
have miserably failed in the Public
Distribution System. The other day a Member
from Uttar Pradesh mentioned how potatoes
were getting rotten on the way and how the
farmers were requesting the people to take the
potatoes free. Sir, the then Prime Minister late
Rajiv Gandhi started a new Ministry, the
Ministry of Food Processing. His intention
was to see that whatever is produced in the
country, whatever we cannot eat, we can
distribute it to those parts of the country which
do not have access to those things. The
Government has miserably failed in the matter
of Public Distribution System because our
distribution system is very obsolete. In the
morning we were discussing about the FCI.
Most of the foodgrain is getting rotten because
our storage system is very bad and obsolete.
This has not been done on a scientific basis
and millions of tonnes of foodgrains is getting
rotten and it becomes unusable for hum.an
consumption. Sir, when we talk of the Public
Distribution System, often we see that
invariably the quota is released by the Central
Government late and as such people do not get
ther ration quota. There is no mechanism with
the Government to see whether this quota is
distributed or the backlog is remaining with
the State Governments. As a result of this, an
artificial shortage is created in the market and
in the PDS. The foodgrain, maybe, kerosene
also, is siphoned off in the open market. There
is one such clear case in my State. I raised this
issue in this House that the populaton is in-
flated by additional iwo lakhs just to get a
quota of 5 lakh literes of kerosene per month.
This kerosene 1is pilfered from Public
Distribution System where it is sold at Rs.
2.90 per litre, to the open market where it is
sold at Rs. 6 per litre. Sir, kerosene which is
pilfered in the open market in turn will go for
adulteration of petrol which is sold at Rs. 26
per
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litre. I have raised this matter in this House
and asked the Government to have a
mechanism to check this system as to what is
the backlog and whether this backlog accrued
to the future quota of the State. Same is the
case with wheat. This is the case in my State
also. I think, it must be happening throughout
the country. If it is happening in a State which
is having the second highest literacy rate in
the country, it will also happen elsewhere on a
larger scale. The wheat which is supplied
through Public Distribution System is pilfered
to flour mills and in turn, it is sold in the open
market for industries. I wanted to know
whether the Government has any system to
see that whatever they allot to the States is
distributed tu the people to whom it is car-
marked. This is the main shortage created in
the country so that the poor people who are
entitled for controlled commodities are
compelled to go out and buy the same
commodity in the open market at an
exorbitant price.

We have also seen that we talk that 60% of
the people are living below poverty line not
because they cannot afford, but there is no
employment and the Government has rightly
started food-for-work. I wanted to know from
the Government whether the scheme is still in
vogue. Then,- we have the Mid-day Meal
Scheme for students. Whether it is still in
vogue because this will help to ameliorate the
sufferings of the poor people. I wanted to
know whether the scheme is still in operation
because I remember that the former Prime
Minister, Shri Narasimha Raoji, had come to
this House and said that we had 18 million
tonnes of excess bufferstock and this will be
converted back into packed food to make
bread and cakes to distribute to children.
Whatever is given under this scheme in the
form of 'green’, does not go to those students
for whom it is due. That was a scheme which
was announced in this House. I wanted to
know from the Government whether this
scheme is still in vague and whether the
Government is implementing it.
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I can understand that vegetable prices are
seasonal and if you go to markets of Delhi,
tomatoes cost about Rs. 40 per kg. It went
from Rs. 10 per kg. to Rs. 12 per kg. to Rs.
40 per kg\l wanted to know whether the
GovernriijBnt, the Central Government, will
say that this is a State matter and it is
persuading the State Government to see that
this commodity is supplied through the Public
Distribution System. It is a very essential
commodity for every common man. It is not a
commodity which can be hoarded and which
can be stored because it is a persihable item

Secondly, we have seen that inflation has
gone up from 3% to 7.41%. 1 think, the
Budget has to play its own role, leave aside
the economic sanctions and other phobia
created in the market by this Government by
their actions. I wanted to know whether any
steps are taken by the Government, by the
Finance Ministry, to see that the prices are
brought down because the moment you
increased the price of petrol by one rupee as
cess, naturally, everybody had the freedom to
increase the prices by leaps and bounds and
the Government has no control and there is
no controlling machinery. I hope the hoir.
Minister will reply to my queries. With these
few submissions, I support my colleague in
his resolution and I feel that the Government
has to be very responsive, especially to the
vulnerable sections of our society, the 60%
people of this country who live below the
poverty line. Thank you.

st iR RE dEEad  ((eRAF):
IUQATE HeIGd, 37 &I &9 o Ae s 4od
gfg & TP MRS 9 B Ghed F gRT
IO &1 319 I8 914 Al [elger S ggari &
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T BT WG &1, 37 G SR T AER 3R
T IR BIAT 81 7S 961 € o 8% &5 &I
T BRell &, S SHR 8] [l ST qebell
Ry S Hhed WX fige fra 7 vga fean g,
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IR TR B A1 SHD] WHR B H Bl
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THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): Shri Sanatart Bisi.

SHRI RAMACHANDRA KHUNTIA
(Orissa): Mr. Vice-Chairman, Sir, I am on a
point of order.

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): What is it?

SHRI RAMACHANDRA KHUNTIA: Sir, as
you know, Members have a right to mention
something urgent, in the form of Special
Mentions.

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): No, please. Don't raise it now.
You can raise it later on. This is Private
Members' time.

SHRI RAMACHANDRA KHUNTIA: What
I want to Submit, Sir, is that in the last few
days. Members did not have the opportunity to
make Special Mentions.

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): You have time for that. We are
sitting till 5.30 p.m. You can raise it then. Not
now.

SHRI RAMACHANDRA KHUNTIA: T am
not reading anything, Sir.

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): We have to take the sense of
the House at that time whether ~we could
take up Special
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Essential Commodities and Mentions. Not
now. This is Private Members' time. Don't raise

this matter now. Shri Sanatan Bisi, please.

SHRI SANATAN BISI (Orissa): rhanic you,
Mr. Vice-Chairman, for living me this
opportunity. I welcome his Resolution.

] will start with the State of Orissa, in (lation
to the public distribution system, ivailability of
essential commodities and }rice rise.

There was an Unstarred Question, No. J76,
answered on 3rd March, 1997. The inswcr was
from the Minister of Civil Supplies, Consumer
Affairs and Public Distribution. It has been
clearly stated hat so far as the State of Orissa
was x }ncerncd, the total monthly allocation of
bodgrains was increased to 1,33,000 -nctric
tonnes, out of which, rice was 1 akh metric
tonnes and wheat was 33,000 nctric tonnes, for
December, 1996. The :otal allocation was
1,40,000 metric onncs, of which rice was 1 lakh
metric :onncs and wheat 40,000 tonnes, for
Fanuary, 1997. Rice was 1 lakh metric :onncs
and wheat was 50,000 metric :onnes for
February and March, 1997. rhe important thing
I want to submit is ".hat the quantity of rice and
wheat lifted 3y the State Government was,
however, much less than the quality allotted.
So, I ivant to know from the Minister whether
:hey are monitoring this thing. If there is 3ny
monitoring, I want to know whether ihe State
Government has lifted the ulloted essential
commodities or not.

Secondly, so far as our State is oncerncd, the
total number of BPL ,}crsons was 31.82 lakhs.
There was a Starred Question in this House
today. In its answer, it has been clearly stated
that the National Human Rights Commission
had recommended continuance of the
Emergency Feeding Programme for the
Kalahandi, the Bolangir and the Koraput
Districts, and that the Programme covered
74,545 person who were old and indigent
destitutes.' The intention is that they should be
provided with at least 1
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meal everyday to combat starvation deaths in
Orissa. I want to know from the Minister
whether rice as recommended by the Human
Rights Commission has been sent to the State
of Orissa accordingly, whether it has been sent
from time to time or not and whether those
things have been lifted by the State
Government and given to the starving people
of the Bolangir, the Kalahandi and the
Koraput Districts. When I visited Bolangir and
Kalahandi last month, I found that the
Emergency Feeding programme was not being
implemcified. There was a discussion in the
Vidhan Sabha also. Under the Emergency
Feeding Programme, they were providing one
meal daily except on Sundays to the disabled
persons. But there was a demand from the
Human Rights Commission as well as from
the Members of the Legislative Assembly that
free emergency feeding should be provided on
all days. I am sorry to say that even though it
was discused in the Vidhan Sabha, till now,
the day when I visited those areas, no free
meal was provided on Sunday. So, the
Government should make necessary enquiries
about it.

Furthermore, about issue of consumer cards,
it was discussed in the district committee
meeting that the consumer cards have not been
issued to all the persons in most of the
districts.

Futhermore, with the population growth in
all the villages, there is demand for more ration
cards. I want to know from the Minister how
many ration cards have been issued by the
State Government in Orissa. What is the
demand of the State of Orissa? I want to know
the districtwise break-up of the ration cards
issued. Furthermore, I want to know whether
ration was provided properiy to the consumers.
That shojjid also be monitored for
strengthening the PDS. The Government has
all along been talking about strengthening of
the PDS. All persons who are below the
poverty-line should be covered. This should
also, be examined.
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The other thing that I want to talk about is that
the present Government is not very much
serious about checking the price-rise. The
Government is taking it very lightly. At the
outset, I will say that the Government is not
very serious, and it is not seriously going to
implement all these things. The present
Government has lost all political and
administrative capabilities to check price rise
leaving the people at the mercy of the market.
So far as inflation is concerned, during May
the rate of inflation based on the Consumer
Price Index was 10.5 per cent. Moreover,
when it was known to the Government that
prices of edible oil have been escalating for
over four months, why was the State Trading
Corporation not asked to import palmoline?
This shows the slackness on the part of the
Government. Furthermore, when it was known
that because of natural calamities and other®
exigencies, there will be shortage in the supply
of fruits and vegetables, they should have
anticipated it and taken adequate measures.
Now, they are putting the people in a difficult
position.

Sir, hoarders and speculators are taking
advantage of the situation by further
aggravating the shortfall. Therefore, I demand
the Government should take an eayly action
against such offenders so that there is a fear
psychosis in their mind that if they put the
consumers to further difficulties, they will be"
arrested and serious action would follow. I
would like to know how many such offenders
throughout the country have been booked.

Since there has been a decline in
agricultural production, the Government
should take action to see that its infrastructure
is further strengthened, irrigation potential is
further developed and more loans are given to
the cultivators, who have been suffering for
the last three consecutive years. I hope the
hon. Minister while replying to the debate,
would also reply to the points raised by me.
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THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Hon. Members, I have to
say one thing. It is five O'clock now. We will
continue with the Resolution till 5.35 PM.
There are seven speakers who are yet to
speak. If the Resolution is not completed
today, then as per the rules, it will lapse. So, I
request the Members to be brief so that we
may be able to complete it today itself. We
would also like to hear the Minister. So, I
request the Members to keep this thing in
mind while making their speeches.

3. () Sfifen ey v <gH #
Tl W HEI B, T 37T ol

SyquTeaer: (i weae QAR g & 9 §
AT §, <ifbd a1 I8 ¢ 6 a8 Refleges
ST IR 2T 3T R IH BT 37Tl o IR
A9 T2 & 3R IE I & T SATg| gAfery
T S paT 5.25 T6 @A HX S| SR MY
ey 1 g1 Ared € o S e 9 o
AT S A1 &9 e’ 1 g7 9|

3. frrehh) Sfien REAWE e a8 g
gHIc 33 & gy orfdrss W =nfay o

Syqureaer: (¢ w9 ad [{f): feH, TR
J9r ¥ Y Ieffe § 311 IS 3R defie § Mg
I9 & 915 B 8RN A2 A ol T8 of A2 H Al
SIEKCINIEIRRIFCARINCIC AR

SHRI RAMACHANDRA KHUNTIA
(ORISSA): Mr. Vice-Chairman, Sir, the
Resolution moved by the hon. Member, Shri
Khagen Das, about the very sharp
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rise in the prices of essential commodities is a
very important Resolution and I support the
same. While supporting the Resolution, I must
not forget to say that the Finance Minister
should have been present here because this is a
very, very serious matter and is directly related
to the economy of the country. The price rise,
the inflation, the wholesale consumer price
index and the price index are directly
connected with the economy of the country.
The hon. Minister, Shri S.S. Barnala, is a very
nice person. We have a lot of respect for him.
Sir, but this Government had increased the
price of urea without his knowledge. The
discussion which is going on involves the
interests of the consumers. I do not know how
seriously this discussion will be taken by the
Government. I don't want to repeat what other
Members have said. The Government may say
that it would be in a position to control the
prices. But I will be bold enough to say that
the Government can never control the prices.

5.00 P.M.

As you know, though they say that in the
Budget the Plan allocations are very attractive,
we know that the Government don't have the
money to spend as per the Budget allocations.

SHRI S. VIDUTHALAI VIRUMBI:
(TAMIL NADU): Sir, I want to make a
submission.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Pleace sit down, Mr.
Khuntia.

SHRI S. VIDUTHALAI VIRUMBI: Sir,
you have said that we have to conclude this
debate by 5.25 P.M. Only 20 minutes arc left.
There are seven Members to speak on this
issue. It would be better, if the Members
confine their speeches to three minutes.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): It is a very good
suggestion. I welcome it because you are
making a commitment.
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Sir, it apphes to ail. If we do that, then
everybody can participate in the debate.

SHRI RAMACHANDRA KHUNTIA: 1
thinlc, they will not be able to control price-
rise and inflation. The most affected class by
the price-rise is the working class, the wage
earners. As [ am a Vice-President of INTUC, I
know the working class population in the
country is around 32 millions of which 4
millions belong to the organised working class
who have got wage, salary, security of
service. They will also be affected by this. But
what about the other 28 million workers who
are working in the agricultural field, building,
construction and other unorganised sector
those who are plucking sal trees, mahua
Kendu leaves and other forest and Minor
forest product you know that the wage they
are getting per day is less than Rs. 10/-. In
Orissa, it is Rs. 3(y-. in Madhya Pradesh, it is
Rs. 35/-; in Tamil Nadu, Maharashtra, it is
about Rs. 15/- or Rs. 17/-. But in Haryana and
Delhi, it may be Rs. 55/- or Rs. 60/- or Rs.
70/- If you go through the facts, you will find
that the price of tomatoes, which was some
days ago Rs. 60/- per kg., is now Rs. 60/- per
kg.; the price of edible oil has also gone up by
Rs. 12/-, and the same is the case with
potatoes. If a worker gets Rs. 25/- per-day and
only hundred working days in a whole year-
will that worker be able to fill his belly? Will
that worker be able to purchase slates and
bags for his school-going children? Will that
worker be able to do justice to his family? In
this situation, the wage earners also are badly
affected by this price-rise. This Government-
is totally callous, is not concerned, is not
serious because this Government does not
represent the working class; this r.,ernment
does not represent the wage-earners. This
Government represents the traders, the black-
marketeers, the industrialists and those who
do not care for price-rise, those who do not
care for inflation, and there are no repercus-
sions, on them if the price-rise continues. This
is the situation. One hon
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was telling us here that it had no connection with
the Pokhran issue, with the nuclear bomb
explosions. But it has connection with that issue
because after this I incident,—wc do support the
Govern-; ment on this issue since it is a question
of :' the security of the nation. But after the '
nuclear explosions, there are trade restrictions and
sanctions as a result of which the money which
was expected to come to India will not come. It
has serious repercussions on the economy of the
country. It has repercussions.

Mr. Viec-Chairman , I want to draw your

attention to the fact that if the distribution
system of essential commodities cannot be
streamlined, which is more important for the
consumers, and if the right of the consumers
cannot be protected, then what for the
Government is there. All the individuals are
working mainly because they have to live, and
to live, they have to eat. If a majority of the
inhabitants of the country cannot get essential
commodities, if they cannot earn enough to
fill their belly and their children's belly, then
what for is the Government there? What for is
the public distribution system there? What for
is the society there? Sir, the Government
should take note of it and immediately call a
meeting of all the Chief Members to
streamline the Public Distribution System and
evolve an action plan to take stringent action
against the black-marketeers and the hoarders
so that the consumers get, at least, the
essential commodities at a reasonable price. It
is high time that the Government did some-
thing. The Government should also think how
the price-rise can be checked. The
Government should tell the House how it is
planning to manage the situation, when the
investments are not coming from abroad,
when the Government is also not able to
arrange them from inside the country. What is
the proposal of the Government?
If that thing is not managed, the price rise
cannot be controlled and the inflaction cannot
be controlled, and this inflaction, I am sure,
which is going up



309 Resolution Re.
Steeplyrising Prices of
Essential Commodities and

from September, 1997, will touch two digits
by the end of 1998. In this situation, I once
again urge, through you, wupon the
Government that it should take immediate
steps by calling a meeting of the Chief
Ministers of various States and evolve a
detailed action plan so that the public
distribution system is streamlined and the
price is controlled.

M B T agdd SR e
IYFHTEIE HEled, H BT & Had PO Tl
P RG &AM =R § R S Hhew =
Wi 39 St 7 397 7, 9% 9gd & Ay §
3fIR 37U {IYOT & 3 § B I o Jord A
fag &, 9 f & wwear € 5 eIR R & &
TE 21 AW 39 FeT A g9 SR Iy s 6
ATl I 1N SR I8 ST H1GTG eh B! STt
SR A A AR ddy H gv
BH Y X8 &1 71§ I8 el aTedl g (b I8 5
foRIEN TRBR & AT TE Pael AMIRAT B DR
2, 9 4wy # 781 11 e g1 § dad -
TR Rl B AR & &A1 Arsar § wife =
QI ST o7 A1a1 4 39 Hebed Pl T 8,
H Feercr § fob S9ep! we 3iR faRivdr &l @
RELELRNEERETSIEN Ry

Ha9 vgdl § gfeers fSRgee e & ar
A T HE AEdl gl Ulere fSRgege R
P 9o 9gd oAl I AR 81 gAR w3
qeey 9 fUsel ol $9¢ SR 370 faR 3@
¥ 2l ff 9 5 B guR iR o
3R BT ARPR A1 BT TR Bl Al 39 R
# 3T Ao 3R A $B 31fd BIMT
MRy 3k g¥fifery § g1 gera ¥ wewd g 3R
HA1 it w2 e g & o gz Al ar st
& FGrer A1 A 59 AV W a1d B SY Fife
I @ TR JTe-3rer B uE ff faR
gam or1 o uferes feReeger faved &1 goaa
T &1, 9 <o W 1 €, STBT 5/ 37T
fopa STy, sfe, gl | s § 6 596
SR gAfdaR g1 @1fey g faear gm aw
AT BT D1 FATH a1 R o T QT Bt
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B Tl I8 U QI-TIF AR 3R 30

T 21 39 g I oft el TEe Y o ®
5 < FaRaeT 8 ok Ufsae sifad 2, STt &t
39 <9 § 7 81 uvl RiRed 3k ufsae sifaa
P IR H T I B b 39 <9 § 9B SuA
B 3R 39 IR H B3 I WIHRI §RT 3R
% IHR B TR F S 3Fd A el
& 7, S B S TNy AT A1’y arfdh
UfSTel et @t ) &R -4R §R @1 1 qh 1 31T
S € fp 59 9d @t SeMRrm 9 oft 8k
AR S U e AT o1, 99 $% 99
& fore e feam ol vfsaa sifae & 9o U
U R & S RiRecd & a1 g8 © ek
STet a% faRas &1 U 7, 9’ Aeigy
WRIeR AolgR 81 1 g9R Fremead o a1 &
T B, F9d &R BT 3R Il 8l $fery
I GIR I ARSI &1 A1 8 A1 I8 S
UfSae oifaa & HHI g A F AR ey
MY g, H Jusrn g {6 Sl avw W SR STeT
& 3 B MBI &

AR ™ gg Al e #xe = g 5
STgl 9% aIfadl B JaTd §, dfieded &l
AT &, Wl Bl qdTel 8, 39 IR H 379 S &
fF T o 7 R ot felk vl B

HEgY, S W Ao ATed gg T8 Bl
SN gd™T o v | ® SR U H
PR 1T g U1 gan ol fora frel &1 § e
g, T8l = A1 fUeel ATet 95 3iTe] g o1, Jo A
MY o I Ahd o, 3MMYDT HR I8t T} o7 Ahelt
off ifep A1) a8l A X1 o, gal g5 g off 3R
fUoell aR & 84 I8 A1e@ o1 fb 3@ 31 IR
forar ga Qg T2 O S R & ®eH
I3 =AMBY U fHAH SGAR 91 & 3R T AR
ft 8, 377 QI 91aT BT S | IGHY & ST
AT & FuiRT H=1 Tt o9 SEd iftrs
B ST ® A1 89 HH B o § 3R 919 e
B BIaT & o g9 31fdd g o Tt 7, 39
AR DI S FRIRFT & §RT AT ST Fhall
21379 PE Fehel © 5 aga A afesrat ot wfeT
Tl 81 Al it 31w Afssrat o TR
P T Fhal! B 3R AR TIRE A STTdx S

G Ahd B 3BT




311 Resolution Re. [RAJYA SABHA] the Need to Stengthen 312
Steeplyrising Prices of Public Distribution System
Essential Commodities and TSN ST G 3N Iqh] ?ﬁf‘?ﬂq & o gh

S & LT AT SN FHp efpred efee <% oIy & 9y w5 @ fER s @Ryl
{ @ AT PG $ 98 TS T B A e

3B gfg 81 78, 39 efe 9 72 afcs wwn a1
e fpa TR 3 81, 39 BT 89 <xgHT TRyl

Teied, § I8 fde &= g § 6 S
R RO EI T SHH @RI 4R o ST S &
5 giaie @t faamd gt 81 o i % U
ot 3yt vel el 7 4 UT fhell ferh, 59
o T8 9T fecel § 16 BUT AT 20 BUY fohell
frerht Fife 4! &1 Red $© 39 ToR &
§1 a1 & b S U921 - 8, D! oA el
BTl 39 fIU 86 SiaIc e &1 fa9y uey
HRAT FMBY AT s W 077 H oig Aol
IR B § A7 A B goig ¥ S aRadH
B &, S 997 I 9ep| gafery 37 fFdeT 2 f
TP Tl g9R VST Re o= § 8471 913 T,
TefifRg e wifeafaferd) 9 1 anfewl <
TARY BRiRfeT dwImd &, 36! 89 f5a gar
W iR a1y Afsha R FHd 8, 3BT aXB 7H
&I <1 AR vl

Heleyd, § I8 W fded &= @ear § &
TN I A 99 & O § A1 o famat &t
HMI F Bl | gg dTel s AR st
M & o &l AT S5 °§S BM PR 5l I ke
TR el W 99 B FH BN T oA eH
ST & e 9¢1 Jahd § MR 9gd i
WM & JHI 9 Tied gui & Ay afert 991 &
BIC-AIC s WMUT B | H T § & 595
SR BH e Ay A= HAAT SN e & fp d
U BRACS oS W ol & Iold I8 4K 1
I IR T, SAHT HIGAT &9 5 ThR |
PR Fohd ol § qH § [ 57 anwsi b1
EH@TelH 5 ga B ST 1 U IR TR
ST ufers fewdiegee Req o R @t g,
IHDT TR LA 337 ST AR SR S A
PR A BTl Y91 BNl 7, SAB1 W FO
FAETT B B Areyl § wHsrn g 5 s
AT BT &9 TR & 1 3R 2T o 9
SeH] AT Aeql o g9y 59 et &t
IR g, 98 dl I U STRERA | & afp
IqF A 5 YR FT TN 81 el 8, T8
3= oIS aifedl #1 S@er ARy aife
ST BT HAE Sl

it iR St (afshdt dmer): SuavTeTE
HEIGY, Ugcl # 39 F9i A AN &l o+ grel o1l
Y S AT a1f-ont foraara e TS
NI IS E, ARRA AN wE, TeH gH IR
sl a1 RET A1 1 W Ai gga R il I
g 4ol f6 - "gH 1 BN difeamie |
SHR" 2§ Pel f - "uifermie | o1 S 8
2", S=M ®el fF - "gAH SeR |1 B2
HEMS o 9 Y& 31" A H wwer T % 9t one
PR @l 9’ sHAme diferdl W die,
e BiCARSR W dlel, I8 YSH-H W alel
ST 3relt 5T Y 98 2, WES A ¢ I8 B

She is bed-ridden. She cannot walic.

3R H 319 PI <1 3 W1 5P IR | dlcflowe
it to her. When I go back I should tell her that I
spoke on this,%ﬁﬂﬁﬁ@@ﬁ@ﬁﬁﬁﬂﬂﬁ
818 v 1 S e aren g o waret a8 e 8
for SaReRa faa B, Warel U8 F8i & fh 59
IR F S ) 97 el Bl there is no dispute about

it. There has been tremendous increase inprice.
95 9% TS 81 AT HY 3D BH fpAT

SN 39 R A 94l 81 I8 gAY a1 81 3R 319
WWW@@W%—the whole
question is of credibility— Td AT & SIFTE
SR, 319 {4t urct # 98 919 78 §, g aren
BIg 8l €, YIS T8 8

P a7 Ugal § IR W8T & U 147 AT
Egs) TNT-gd¥ 31T & He gave a patient hearing
for 15 minutes. 15 fi¥e & Sa1eT &l & 1 &8RN
FRATAT Sl B 3R TP 18 <G S=H IR Hal
WW#W,W#WW@IT&W

is some problem. They arc aware of it. They
are responsive to it. That is the main signal. I
could find better morale in them.

I B I8 A1 I8 15 e 31 YAETS 81 We

are all together in this. W’I—g EERASEED
AR 9 ST 2 3R H 98 ugot gal o1 b -
"q U 6N T 8l aran” TH s el
"R UT WO 7 81 aren” a1 fhR "




313 Resolution Re.
Steeplyrising Prices of Essential
Commodities and
Ue HTYOT 7 B AT A 9T § W T
U R eI 81 g9 I8 o © & 5 e, 10
e @) 9 81 8, Rarad |1ed 7 37 drerd
gy del, I8 Sl e ¥ed § Disapproves the

total inaction of the Government in tackling
this issuse

IAPB] BISHR T VAT BIs Aol Reliege
q 781 & ¥ Sah! auft & A% @il § — not
all these Menbers will disagree that

P YIS 1S W USRI TaHE B
o9 Bl If it is amended like this Tat this
House notes with deep concern the rise in
prices what signal will it send ? Will it be a bad
siganal?

BH AN US 8 §hd ¢, 89 AN R o
bl & <9 AR b oy, g ol Refleger o
qhd € $9P IFRe TS & oy, g0 o
RiTeger of wahd 8 5l &l Hiegelc $31 &
feTg1 3R &9 T I8 Reileye™ b #87is &
RIeT®  this House will fight S oI<Ts H I8
B U A €, 3R I8 RATIel 15 9491 |
ST 1 39 fadl ol aam Smafa 81 Faeht 87
# It FEM 1 appeal to thers and through
you Sir to the hon Minister to the overnmnet to
the Opposition as to why we should to send
this signal Then the pepole will know that

39 e d g4 5 o go wHy forar qen
BH AR ¥ I {1 7 U AT HEME 9g TS
2, TO BT 81 SUD 918 Sl BT ¥ AVHR B
EECISE N R CIUINER IR RN TR
IS 3R 81 A1 9 AT 3 3R g1 a1 W I
[T TSt 81 ATYI 1t will be a very good signal
to the whole country.

SHRI S. VIDUTHALAI VIRUMBI Mr.
Vice Chairaman Sir the pric erise issue which
eh are denating here is a continuous process It
is not one time affair In spite of that why we
are raising this i9ssue here is that when we
feel that there is a sharp rise of prices in the
reflection of the people agitation is actually
high lighted in the form of a resolution here Sir
if you look into the problems which we are

confronted with now I feel that the price rise is
the fall-
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out of various policies which have been
pursued since the liist five decades.

Once Nehru said that the black-mar-kctecrs
should be hanged on the nearest lamp-post. It
is very difficult because they are the people
who are able to frame the policy for the
nation. That is the situation. Sir, as a result of
the fall-out of the policy we adopted for the
last five decades, we are in an abnormal debt
service. This abnormal debt service has led
the country to commercial borrowing. When
we indulge in commercial borrowing,
automatically, the rate of interest goes up in
the market. When the rate of Interest goes up,
it affects us in two ways—the cost of
production and the exchange rate. If we are
going through this, the priee-riie problem
cannot be solved. When the cost of production
is affected, the prices become uncompetitive
in the market. At the same time, when the
exchange rate is affected—it has falen from
36 rupees per dollar to 44 rupees per dollar—
exports may increase, but temporarily. At the
same time, the cost of import will be heavy.
So, again it affects the cost. When it is so,
how are you going to solve the problem? This
is not an easy thing to solve. What I feel is, it
is a multi-faceted issue. We have to go
through several aspects in order to contain the
price-rise. Here I would give you an example
how we have laid the policy. The Government
of India takes money from the Oil Pool
Account. Actually, it has to be credited in the
Capital Account, but it is credited in the
Revenue Account. Everybody knows it.
Because of that, we have to raise the oil
prices. We have been reluctantly forced to
raise the prices of fuel. When diesel prices
rise, automatically, transport cost goes up.
When transport cost goes up, automatically, it
affects the prices. So, this is a chain reaction
from one commodity to another.

Since the time at my disposal is very short,
I want to raise one or two points. First of all,
we should see that such type of  things
should not be indulged in
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future. Now, the processing industry is
developing in our country. And when this
industry is developing we are least bothered
about domestic cotisumption. For example,
you take onion. Bulk of the production of
onion has been taken by the food processing
industry. We have also exported onions.
When onions are exported and sent to food
porcessing industry, we arc unable to meet the
requirement of domestic consumption. As a
result of that, the prices of onion rise. So, we
should take care of such things in future.

I want to say something about our tax
system. Most of the taxes on essential
commodities have been abolished in Tamil
Nadu. Multi point taxes have been reduced ,to
single point. There is single point tax on most
of the items of daily use. In some cases, they
have totally abolished the taxes. As a result of
that, the prices have come down appreciably.
So far as the sales tax is concerned, up to Rs.
10 lakhs to Rs. 20 lakhs we have adopted a
self-assessment system. As a result, the sales
tax authorities cannot harass the small traders.
When it is so, automatically, the traders are
bound to sell the goods within the limit of
what the people expect. What I want to say is,
you go through the tax .system of essential
commodities in every State. This year, there
has been plenty of paddy production in Tamil
Nadu. The Government has purchased 18
lakh tonnes of paddy, not at the same price
fixed by the central Government. They have
given us bonus also. Like that, for sugarcane,
we have given Rs. 180 per tonne more. We
have assured that we will give one thousand
rupees per tonne. For three more years, we
will be there and we will see that it is given to
them. I feel that taxation policy should be
restructured and collection of taxes also
should be improved upon and restructured.
This has td be done simultaneously at the
Centre and the States. If we do this, then, I
think, the price rise can be controlled.
Otherwise, again, we may have to come over
here to
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speak on the same subject. With these words, I
conclude. Think you very much.

31, (3firehh) Sffen Rrmws wea (orT): W,
¥E O WENS H WA ¥, 98 @I g™ S
RSIegE & U § el A §, § g9 oy See!
AT ST ATe g1 31T $9 <% B A Afh
HETE 3R 9gdf §Y SMI | Sa1 =% 81 W81 & f5
@ BIS A T B 3T IH-IR wEE A 58
AT B T 30 WREE, 40 TRNC, 50 WUC 93,
s ¥ § guafey 8l <A1 =medl § 6 @3
H=1 9 390 3o i €1 eIt eHex 40 BUy
forerar &, =TT 30-40 3T IR § ferdr & i
396 o g9 €T ST A1y 3 AR U oM
g, BAR U Ad-Fleorai W BIc 4 &, ped d
T? UE I 36 H7Ire § — WRGR B @l Aol
% oo B Bt Frsperar & — g9 fog § am
e ATEcH § Ufafedmd fadl & 781 8, g 9 a1
P 81 FHal T TWHR B YFAiRAA 7 &, Tt
21 1 97 9T § 31l § @it 59 HETS Bl el
A & forg uifatfeama e & foars 78 << g,
9 SITET G BT &, 1Sl &b M ¢, AMH-Feol|
% M ¢, MR 3 3eH! St Seft fafsar w
ST 8, ST 20 BU, 30 BUY ST TR H b 37T
g, 98 39 9gd gY <EI H o gl B
Raarg? g, 3men Ue Bl & T+ vsar
U Thelh Sl B, ST HSH 1 9T, I AfFerait
BT & ATGT e TSl ¥ Rl S U & 99
QT o % forg o €l g oft 7 €, ST Uty
ot 77T 2 A1 3R H1E W S BR H B § 9% Aigen
P U B G o & fofg oI 81 519 &R | $© T8l
BT € 1 98 1 Raangefi? weiqy, ware g8 & %
39 Q9 W 97 1% WRAYH Tl 81 M2 89 $B
! 919 BT, TR TS A3 b =1d Y& aTel Al &
AT Fgl € S ST3e $RIe BN, B HbR
P SIS Al $9P PR B, YEIRIH B ARl
B e arer T8l €, Jeaad 99 foar &1 vy 2
9% aRT § &9 e fia s @mEdt g1 weiey,
el IS AT IMB-Heofl & T BT I 7181 &,
IR P M ) 9¢ V8 & TWAR 7 A SHPT 93T
BT BT RATET AT HT &1 T96 B a1 <l
SIDISIERS]




317 Resolution Re.
Steeplyrising Prices of Essential
Commodities and

THG B S Yrage fBar € 3R 89 SR
TN TRER $RRE B I 81 S 18T 796 8,
P! APl & HR = @ 2, 399 WY
AT ST RIS, TR 3R e W) S are 9o,
TP SR a9 R o1 W 8 o9 &
SR Y — N Yope & {par & — T T IR
T IN, I A1 98 B & ST ABY T 8, I8
BIE A1 Yhe PR AT & — O 99 Ybe R )
ST R TR 71 TR THE e e fren,
Y oft T frerft A w1 a7 ar diee Sigem?
MY I € 5 dieadt diex & o 59 <9 d
TPl B T 81 ) ) e e &1 ol
RIft % &4 <M1 gsdr 81 R & IR o
T 9ew 9 8, 98I 9T — S9! 3w
1A =M 9 WS vaT H FEl off — = FET
5 IR B IR-9R A1E T R T TE FEA
EIENIE

YIERUT BT I8 BRI 8] &1 3R GRIRT BT
BT AT IRIG SHB] TR DR o | <ifeh=T aret
IE g T oiic AP 11T & HRUT T 98
2! B, 30 BT SR Bl & &1 Sl goie 74l
St 9 ¥ET § 399 W) BE 4-5 BRIS P UTaHTT B
T 31 St g 1Y 1 53 7 A1 I8 gan fb
SfthRye wrs=RE grm

T/, S UTSS SUCT 8 TRUT Bl 4 TRIUT B
TS 2 3 W Q- R RIS Bud Bl
IS B BT SHBI AT B BRI 3BT
ft 15 7op 7121 81 3901 aRUmH o 7" 8
fPard-ame R W TW Bl shifhe
BISARIT 8RN S99 & IR Y 9e arat Bl
AT HEl T JIR TIE 9¢ T, T I8 &S
AT T drell Bl 9% IR § WHR AT
SIS ® &, T8l 71 TRGR J HE 81 3R AR
NI 31T § o1 ST WIOR F9oidic EI9T TRy
§ e el g (& dfecre fEiieqer Rives
Y SITET Shided SR ST A1 iR s0d
BIC g ¥ 981 ufedre fSReeger Rived 81 agl
R TS GRET ARG I95 ST A1y S
et fSEgRM e &t IR X1 oFR
T WTaETe T A A1 I8 uferd e
e ag! TXe 9 & T8l & IH T
fIes & WY I gU AN 8 STd T a1 )1
PIcT fierdr 8, 3R Bl faar g
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I ST T SIS 37Tl Bl 3R ST 31T
I ff ¥ SHP! I8 IR W <P Alde | 99
o ST 81 w1 | Wb AW ford 9y €1 39
I B U DIl BT ST 98 STeodl & 3%
39 IR AT A1RT
U & U v SaEivE B s aR A H
BT AN 6 U Bl ®1 29 el e
< ¥ fors off e Bl @1 divor g T
Bl Fabell &1 H I8 I ST § fb ARPR b g
Sl ¥CTeb © AR BH YRT WG el DR qehal
g1 B Y 37R 20-25 fvet TS faam <iTg @Y
YTBT TSN $HD IR H UTAITHET T BT
7 feu®a far 2 iR saRT orser 20 foa
ST 9 BT 8T el 81 7 |7 @R BIer-BIe
Il TME § BB AT 1P SART Sl qHR T
2, 1T ORE & 3T & a1 Bl Hee 9 g
T I B I8 <@l fh He-ae 11-12
WRYC IS I & F$ Il B, S A b
SUIRT & A% a1 I8 8 Afdh g9R el
# 10-15 ATl YR T 2 ! I Id- &
ff B1E YoM & fory TR =1 &1 Ui Ry
H TR forelt wigen &1 a8 RrwgRy |ig < oMy
Tl 98 BT B ol B Al 98 W Bl
IR ¥R 3R RET W A BT I8
3R T8 WR T4 ¥WIH ©R Bl I8 399 &
AT & IS BT AF Tl AT HS B
TISRAR &1 Jae 3R &9 Mami § & al
B9 10-12 TRUC IS 941 Al &1 I8 FT ol
JFTST BH TRIG AN BT § Aol & 3R fagei a4
ST AT HRp SATGT S S B Ad e §
Iq9 f &9 99 Fal §1 I8 95 ST 91 §
R TP TWH ARBR BT AT &9 <1
iy

SHRI TRILOKI NATH CHATUR-
VEDI: Sir, it is already 5.30 P.M.............. (In
terruptions)... We do not want this Resol
ution to lapse. ...(Interruptions)...

Syawreme (it wE fQRy): dsH, e
FHAFIS DIV

S1. (i) ST fraws ueet: # Facs
PR I8! 1 H Wed § Ys Pel drsdl § (b 59
WER Bl fbfeamst o= &1 ware 72 ®
AIfth ARBR BT 37 FOIe=d B qroifedet o=
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IRyl At uifeal & AW P A Johx
Rea@maT HRY R 7o AN & gl &1 o
TOIHR & SAH I BIs T (bTe B A
ST SATST 37T 81T I I8 i1 91 § I8 3
e Bf 919 21 UTferamie # 98+ aTel <N BT
1 @ e € aTel 81 399 BIS ddhall® Tl
B dTell § fth 1T e & IR =T A,
I8 95 SNl © 3R W IR W) 9, AR
TS & IR H...

THE VICE-CHAIRMAN (SHRI SANA-TAN
BISI): Madam, Please conclude.

1. ) Sfien WS 9@er: ga
DN H 37T achedl IRYUT el g

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Hon. Members, I have to
take the sense of the House. The Private
Member's Jicsolution will continue till 5.36
P.M. There are one or two Members still to
speak. They can participate and the Hon.
Minister can also reply provided you co-
operate with the House; then we can do
everything including the Special Mentions.
So, shall we extend the  time?
...{interruptions)...

HON. MEMBERS: Yes, Sir You can e -
nd the time.

THfe VICE CHAIRMAN  (SHRI
SANATAN BIAI): So, we are going to
conclude the Resolution as well as the Special
Mentions provided Members agree with it.

HON. MEMBERS: We air agree to it.
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HH B, ISR HH &I AR AR 7T 81
AETS g Ug WY el {5 gdve Wl T g ar
qEE 931 iR afe wrdwife faavor yormedt
Qogel B o1 7EME 9 R IR=ET,
JSHT BT 1 HETS 7 SR BTl oI R
qrel AN WSRO BY I HEMs gl HIaR,
3P ATl HETS g6+ b MR ff PR B TR
97 P ITETET AR I o W&l 8 3R S
e Yemar &f € a8 w9 B o <& R
R 39 297 § 9 99R TS] 8, SR, §917,
PR, TES 3R TRER ISP §H Tl & A
& g9 WAl B AT IR A1 BT R{fd
&l g, fafad a9 9 Sl @re, ur
faeTelt 8k @leere gad 99y W e ffel
forgTn S@ed &9 & M 7 &R SN
AR 9 B gl STEE] R Adh o a1y
ARAT IE B GRT B dTell 781 81 AR, § qp-al
I ®E BT gl A9 10-10, 12-12 e faw 2
3T B ...

Sywes (3 e faRn: dem o,
qPT 98 IS8T BIIH BNl TP a
ASICNERIN] Bl STTATIIE will get contribution
from am hon. Member. That is the greatest
thing.

sft e frg oW 97, TR <9 9 9 B8
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a1 foee ifergl

ft g firr niew: 7eiey, I ScET H9 &
3R AT SITET B Y FETS 91T 3R IR

AT ARyl gafey Ugel B weNd gt |
P 3 HeH P Il o [ &\ Memi § S
ST faTTsd € S99 ST B I8 R R
TR wIferame @ & forg it R #m €
amel} @ € 3R ameft wele o Bis 9d 81 59 U
B A YN BRAT ARG AT STxa 81
I G131 3R q1b! 99 A1 98 IRl 9 g,
et el fiefar 81 gaemM arelid fam e
T ¢ 9k Rg 9 w&d E, W H Us A
QM g5 ST 1Y) §OR1 & forg &4 9
=MV A da1eps & < &I g1 fra1 & <1 89
P Al YHIMT PRI a1 9ga A © I W
IURY P dgR” H TS € B I TE
SITRIST AT ATEAT § We should not blame any
Government.This is the national phenomenon.
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IR IR M & BIg A 81| =arg|
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SHRI SANTOSH -BAGRODIA
(Rajasthan):  Thank  you, Mr.  Vice-
Chairman, Sir for giving me this
opportunity. I fully agree to most of the points
raised by Gautamji regarding rise in prices. But,
the most important factor is demand and
supply. We might blame any individual, we
might blame traders, we might blame the
Government, buttfle fact remains that if we
have something in plenty there cannot be any
price the whether they are durable goods
or perishable goods. We have seen that.
Here, at the moment we are concerned about
essential commodities, the commiditics
which every poor man stitds every day,
especially vegetables. Only 34 days back I read
as to why Members feel that it is due to
the  Govemitwjit's inaction. While Gautamji
says that it is not the  Government's
responsibility. I wish and I recommend that
Gautamji should be made a Minister because he
is supporting the Government very strongly. 1
wish  him good luck. The point is
pototoes  about 20 kms. away are
available at Rs. 4 per kg., and here it is Rs. 20
per kg. So, in a distance of 20 kms. it has made
so much difference. It is just a problem of
transportation. If this Government cannot even
make sure that these perishable
commodities are distributed all  over
Delhi, I am not talking about the whole
country because they are not capable of
ruling the country. But, even in Delhi, where
all of us are sitting, where everyday we see
what is happening, they cannot supply. They
say that they have got mobile vans which go
from place to place and sell vegetables. I have
not seen any mobile van going around and
selling vegetables. If they sell vegetables at Rs.
10 per kg., no trader can sell it at Rs. 20 per kg.
Sir, I would not take much time because I
definitely want that the Resolution should be
pas.sed. But, it is very easy to say that nothing
has happened during the last five decades.
These things are not going to matter to public
because public knows what has happened in
five decades. These arc all political statements.
If we compare
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the country, it is definitely much better. The
production of every commodity in the
country has increased. The important thing
is distribution, which is not taking place. I
know you do not want me to speak any
longer, so 1 wish this Resolution be
supported by everybody and passed because
this concerns everybody, whether it is the
Government or the Treasury Benches or the
Opposition. Thank you, Sir.

" W (ARER gRoa g avemem:
IYFITEIE HEIed, § Wi a9 Sfl BT 9gd
gIaTE HRAT § 15 I I8 NSIege[ qd
fpar iR 9 WX 9ga gl 959 gl we
AT FS 7 A9 AU fIER W £ T’
|9 31 ud 2 F 37 &1 3§ ursd po 91 2
IS ST AT, I b I8 & —

"....sharp rise in the prices of
essential commodities like
cereals, vegetables, edible

oils...."

t, felt A 57 "R ST81 d RIS BT ATefd
2, foell 7 39 W 989 el ol | ARTesT H 7g
3T SITT & <Tdel 3T ST & AR HIST AT AT
ST & 3R SRS HANSES & 9 R
3T SITH 21 8 i 3MgeHd § il 9gd sHIce
3SR & Wfp 7 1 IR Bls WY 984
TET gS1 Bl = ofier aga frp fpar w &
HSIT § P 2IS S& SHST < Ul T8l
ol ...(TaYH)....

31, (sfirehh) Sfifen RemwE wea: aiem &
T2 el . (FaEH). ..

SEGIN (:K\ﬂnld ﬁ-l?s’ gXTl: RS <IgH
offel ol S/ feR BT & I§ Sl N
BT &1 T H3R SIS TR S 9iet 3a1 off o5
g & <19 18 BUY g Bl BIFd eI 1 I DI
BT PG GR <9 H FRR B, =mad 3
Fd fRR 8 3R PR 3 Ha 9§t RR 2
sufo saaTa @1 fo7e TE1 fvan T |fesr
o1 o e o g8 wa 5 oo 4
|fesTal & I 9gd 9¢ ©| 30T A {7 S
5 o=t 3¢ 22 Fif 59 ugd o
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qIR o1 § wwsrar § o |fesri wRiE 8l
S 1 |fesTat o9 d18 I € A 39 dgd |
T e 21 3R S Hi\H # Ul & it I
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S 8 SfT 99 9 B © A1 S Bl oI B
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S A B W 7R I §1 $9 ST JATID] T 8
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el F1 s R w A AR H wa 9
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AR gt e ol Afe ferad uew &
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SIS | QAT 1 81 T8l el T, I8 | Bl IaT B
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Tl a1 % wEt wet afsrat e wad) 21 g
[T R W HE B I8 W 997 BT I
Tl F8T IR GUR ISR 3R B! AT b
SIRY qadia Ui <1 At g et T8 § ofgl |
31T IR TS T et JET 21 =TSt 10 | 11
T ufy fBanmT iR o 7 9 8 TuY ufa
freiram firer <81 71 99 @1 foep fam wmml 30-
32 99 9 Y8 & S STIE-S1E Wit of St
21 et wiferamic & qrex ff 39 @< gl €1 wst
3T ST aTel st of il 81 g9 I8t R S
PN BT & SAST AW W gonl 21 faeell &
TR # +ff AfeTal & Wa &9 ge E) el @ 2
JOA B[ B 1T, TR &1 3 9 HH 8 W,
frell #1 4 3T HH B T 4G BH BN
...(TaY)....
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W Feofl BT WG UaT e AT &1 EH R AR
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gafery g8 dIoiee g &) § f5 g1ell @
SR el 95 8T 31 fege T & a1 smre
e @l B 3T e o Al e & 3fids
ff WX U §1 98 WIe U9l g8 81 W BN
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AR FHIfEES # ondl o € R
SR BY U BX Bl TSl 8l & U fhad |
P! SR BNl Bl gAY 3 ST aequ ®
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W S T 3TN HER T 78 & ST 4
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¥ P f3aT1 98 FTed ©RE 81 I A TS
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SHRI KHAGEN DAS: (Tripura) SUHHTET&
HEed, § 9l W GeRIl Bl 99T <1 §
T8 39 == § W foRI because rising

above party affiliations, they have expressed
deep concern about the sharp rise in prices. I
am extremely sorry to mention that the hon.
Minister has taken a different view and has
almost-tried to justify the sharp rise in prices. I
would just again bring to your notice that the
annual rate of inflation has surpassed the 7 per
cent mark of 1975 to touch 7.4 per cent mark
in the week ending June 27. As per the
Government's admission, prices of primary
food articles have risen by 9.72 per cent and
that of vegetable rose by 54.9 per cent. I would
again like to quote an eminent economist.

SHRI SANGH PRIYA GAUTAM: Mr.
Vice-Chairman, Sir, he has already spoken on
this.

SHRI KHAGEN DAS: Sir, the hon.
Minister has mentioned that this Government
is not responsible. Market
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reports indicate the rise in prices of food
articles in April 1998: During the first week
of April, inflation was 4.7; during the second
week it rose to 5.03 per cent. This rate has
risen steadily from the third week of March.
Sir, it is to be noted that this new Government
also assumed office in the third week of
March.

Now, I come to the price of food articles,
particularly wheat and rice. The Minsitcr was
speaking about Delhi and its surrounding
areas. What about the North-Eastcrn States
and inaccessible areas? What about the
inaccessible areas of North India? The prices
of food articles rose sharply, ."he hon.
Minister cannot deny this fact and has not
been able to justify. Regarding the prices of
essential commodities...

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): You have already
mentioned all these things. Kindly let me
know whether you are withdrawing the
Resolution or not.

SHRI KHAGEN DAS: No, I am not
withdrawing the Resolution. I would like to
stick to my original Resolution antf would
urge upon the House that it should be passed
in'toto. 1 am doing so because the Hon.
Minister has not given any assurance and was
just trying to justify the price rise. We cannot
accept this.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Mr. Das, arc you
withdrawing your Resolution?
...{Interruptions)...

SHRI KHAGEN DAS: Sir, I gave specific
suggestions also to bring down prices of
essential commodities.

ft 7 WIS g DI TSI AT L
et ... (aum)....

Saureaer (N g JQR): 92 Sff a2
2 fob a9 fretax o™ B

et w9 g9 STEYeId "EIed, 9
Hheq 3 ST R 1 U df Sl aeiH 9Hd 3 9gd
Afer AEMS B TS T 3N O UM a7 ' W
H3 ST SR < 3fR g 91 I8 b ol
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Syareget (it | fAky): dsH, SRe U
firre faffRes wree @S 21 fffer e
TSl T8 &1 319 I8 A <AIorg|

#} o Rig aRATe: 97, I8 1 49 984
W Wea] H HET & 6 TR IR 9 81 @1
39 91 % forg o Ut $ i 1S oId | 89
e Feoll ol ol PR R 4 AR, Bls Yo
d PR, DS SRAM F WA DIs Y. A
ATH BN X I 8 fF ool T-i R 2y
SITET A RATET 311 &H I8 Hf IR R W &
o HEI R SHRIRY Uh S AN ... (FAEH)....

31, (st wrefty Sfirem ReaaE wee: el @
e 4 2Rl ... (FaeT). ..

Suzrwreas (3ft aeraH faf:. .. (FEm)...
SRe ¢ el Se U e L (|agm)... U6
e s afsg Al ... (). ..

SHRI RAMACHANDRA
KHUNTIA: Mr. Vice-Chairman, only Delhi,
Punjab Himachal Pradesh and Haryana do not
constitute India. There arc other States also
which constitute India. For example, Orissa,
North-East Region and many other States.
While replying to the queries, the Minister
should have covered all the States in the
country, that is, India ...{Interruptions)...

SHRI TRILOKI NATH
CHATURVEDI (Uttar Pradesh): He has
mentioned only States from where vegetables
were brought. Your interpretation that' the
Minister has referred to only some States is
completely wrong. For him the country is one
which includes Orissa, Rajasthan, Delhi and
many other States. For all of us the country is
one. That is what he has said.

SHRI SURJIT SINGH BARNALA: Mr.
Vice-Chairman, Sir, there was a demand from
Orissa for additional wheat.
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foodgrains to Orissa because their demand
appeared to be genuine. Mr. Vice-Chairman,
Sir, while you were speaking you have
mentioned that perhaps they were not lifting
the foodgrains. I agree that there was some
problem in the lifting of foodgrains. Now I
think this problem also will be solved. They
will start lifting whatever foodgrains have
been allocated to them/

Reading supply of foodgrains to the North-
East Region, we have issued instructions that
foodgrains must reach that place before the
monsson season so that they do not face any
shortage of foodgrains. We have made that
arrangement. I think that has succeeded to a
large extent, I would not say wholly, because
there has been disruption in the
communications at many places. All the same,
sufficient foograins stocks were despatched in
time.

Similarly for the far-fetched areas of
Jammu and Kashmir, we have tried to send
foodgrains from Amritsar by road. Though it
is a very long distance, still, we have tried to
send foodgrains in time. Wc have made that
arrangement from Amirtsar by road right up
to Srinagar. That type of effort we are doing.

For Delhi also, we are trying to put in our
best efforts to provide all essential
commodities at a very reasonable price. I can
assure the hon. Members that we will take
maximum precautions in ensuring spply of
foodgrains to all the States.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Mr. Khagen Das, are you
withdrawing your Reasolution?

SHRI KHAGEN DAS: No. We are not
satisfied with the reply of the Minister.

SHRI DIPANKAR MUKHERJEE (West
Bengal) He has not addressed the problem of
public distribution system, rising inflation. It
is absolutely a question of justification. In our
view, it is unjustifiable. He is trying to defend
an indefensible cause.
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THE  VICE-CHAIRMAN  (SHRI
SANATAN BISI): 1 will put the
Resolution to vote.

The question is:
That this House disapproves the total inaction
of the Government in tackling the very sharp
rise in the prices of essential commodities like
cereals, vegetables, edible oils, etc., and urges
upon the Government to immediately
intervene to roll back the prices of essential
commodities and strengthen the public
distribution system to protect particularly the
economically vulnerable sections of the
society.
The motion was negatived

SPECIAL MENTIONS

Demand for Setting up of National
Sahitya Academy for Children
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